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SHRI YESHWANTRAO CHAVAN: 
Normally. when they ask for a team. 
immediately a decision is taken about 
sending it. But the State Government 
should also have to be ready to receive 
it in the sense that when the team 
reaches there it must go to the area 
and must see what exactly the condi-
tions are and f1ntt out what exactly 
is the pattern of the programme they 
want to undertake. So it Is not merely 
a question of our deciding to send 
the team; it is also one of their readi-
ness to receive it. After the team 
returns. I do not think It takes more 
than 8 days' time to make recom-
mendations. 
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SHRI MADHURYY A HALDAR: 
Could I traverse the whole of India? 

MR. SPEAKER: Be re:evant to the 
question. 

8HRl MADHURYY A HALDAR: 
Study teams were sent to different 
States at the time at drou/dlt and 
heavy rain. Such a team W81 sent 
to West Bengal. What is the ~  of 
the team and what ·steps have been 
taken in that regard? 

MR. SPEAKER: He may table a 
separate question. He should try to 
be relevant to the Question. He should 
have put it incognito; but he did It 
so openly; I am 80 sorry. 

SHRI P. . VENKATA8UBBAIAH: 
What is the pattern ()f assistance given> 
to the Madhya Pradesh and other 
Governments with regard to eradica-
tion of drought and SO on. ~ it loan. 
or grant or both? 

SHRI YESHWANTRAO CHAVAN: 
This is a very detailed thing. But 
it is both loan ,nd grant. It depends 
upon the type of work that is under-
taken. If it is relief supplies. gener-
ally it Is given as grant. As far as 
loan is concerned, naturally it, will be' 
a loan. 
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MR. SPl!;AKER: I am sorry. 
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THE MIKlST&R OF STAT£ IN 
'THE MINISTRY OF FlNJt.NCE 
{SHRI' K. ;R; GANESH): (a) and (b). 
Invem.aations are in proaress and full 
facts will be Imown on completion of 
these investigations. However. exami-
,nation of the bales so far opened !:ly 
ihe customs has revealed evidence of 
knPOrt, of ~ andiCll' old. dlscurded 
,garments intact or cut Into pam. 
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SHRt If R. GANESH: Sir. this is 
not a fact. According to the instruc-
tions of the Board of exciie and cus-
ioms of 1961. serviceable garments 
.cOlhitrg ~  rags' have got t(l' be mutil-
ated at the destinatio". This enqlliry 
by the eustoms has been carried on 
from time to time. For In,tance, from 
1-7-197l to 'U-10-1912. newly 60 cases 

.of such misuse were caullht by the 
custOlhs. SO. It Is Dot a fact tliat the 
customs were not taking action on 
til9i! 8et'vt'ceall1e gar\behta cOtnihtr a8 
rags. 

SHRt ATAL BIHARI VAJPAYEE: 
l\t)' CI\lellt.tOJa ... s !lot betb ~  to, 
I wanted to know the date on which 
.the customs deteeteci the ftrtt bare; 

whether it was after tb.& publiCity in 
the press or before it. 

MR. SPEAKER: The first bale of 
the present case; is that what you 
mean? 

SHRI ATAL BIHARI VAJPAYEE: 
Yes; this year. 

SHRI K. R. GANESH: I will have 
to collect the figures to give them to 
him: how ;many times the customs 
have enquired into the matter and 
these things were mutilated at the 
destination. It is a 'large compass 
you are covering. 

MR. SPEAKER: It is a very specific 
question. 

SHRI K. R. GANESH: There must 
have been a number of bales detected 
from the tlnie these consignments have 
been coming. I will have to coEect. 

MR. SPEAKER: You can supply it 
to him later on. You have no Informa-
tion at present. 

8HR! K. It. GANESH: It Is a very 
large compass. What faCts I have, 
haVe been liven. Between. 1-7-1971 
and 31-10-1972, nearly 60 cases were 
caught. This, I gllve In the first 
answer. 
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SHRI K. It. GANESH: That is 
elGlctly his question. 
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MR SPEAKtR : The Minister's 
reply was, I think, quite clear-that he 
has an arran,ement. 

SRR! K. It. GANESH: Yes, Sir. We 
have the arrangement. We have the 

technical staff also in the custom 
I.o)u",s. . 
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SHRI K. R GANESH: The CBI has 
been alked to look into It because 
there are a lar,e nwnber of com-
plaints and f:le han. Members are 
excited over it. Therefore, the matter 
has got to be i westi ~  and lID it' 
"',]s bee:} "'iven to tae CBI only for 
i <1ve. ttga tio n. 

!'!E'1U H. M. PATEL: ~  i. sGttI& 
nlisi.md'ers\andirlg In the ~  The 

~ Ras been unden!tood to say 
diiit there is ariah!lemtmt In the cus-
toms for destroyin, these. But that 
is not 80. • There is no arrangement 
It an: It I'ftclles the dUtiililtlall. TlUIt 
~ w'.:rat he said. Let him clarl!y bia 

reply. 
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SHRI K. R. ~ As I said in 
the beginning, according to the Board's 
circular the garments passed as raas 
have got to be mutflated at the des-
tination. The hon. Member asked me 
the Question whether in the Customs 
House there is any arrangement tor 
mutilating this; small volumes are 
mutilated in the customs house also. 

SHRI JAGANNATH RAO: Arising 
out of the answer. some garments 
must have been mutilated trom the 
bales which have been opened. May 
I know if the customs have found any 
red rag in any of tl:ese? 
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Can he distribute it through some 
machinery to ordinary ~  
people instead of mutilating it? I 
want to MOW whether there is any 
scheme of distributing those clothes 
to the ordinary people. Some persons 
are asking for mutilation; I am not 
asking for mutilation. 1 ,want tbose 
who are guilty should be punished, 
but let these clothes ~  l.st ·Qe 4is-
tributed to poor people who wID 
never be able to afford to buy them· 
new. 

MR. SPEAKER: 'l'bequestion ia 
not relevant but it is a good .uges-
tion. 

~  H. M. PATEL: I want the 
Minister to explain in. what way they 
check. I understood him to say that 
at destination some checks were 
carried out, sample checks. How are 
those checks carried out? 

SHRI K. R. GANESH: The general 
procedure of the customs is that when 
there is no evidence or information 
that a particular consignment con-
tains a large amount of serviceable 
garments, in the ordinary course 
there is a five per cent check. They 
do . random check; sometimes they 
do a ten per cent check also. When 
evidence comes, when the Foreign 
Trade Ministry brought to the notice 
of the customs authorities that service-
able garments in large numbers are 
coming in the form· of rags, whole 
bales were stopped at the customs 
house in Bombay. 40,000 bales were· 
there at the customshouse in Bombay. 

Permlslion to . InterDa&ional . Airlines. 
to fly to Pakistan through Indian 

territory . 

+ 
.95. SHRI C. T. DHANDAPANI: 

SHRI V. MAYAVAN: 

Will the Minister of 'rOURISM AND 
CIVIL AVIATION be pleased tc) 
state: . 

(a) whether Government have 
allowed international airlines to fly 
to Pakistan and beyond through in-
dian territory; 

(b) whether Pakistan Govern-
ment have also agreed to this arrange-
ment; and 

(c) the names of the routes on 
which flights have been permitted hy 
India? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (DR. KARAN 
SINGH): (a) Yes, Sir. 

(b) No formal agreement has 
been reached, but Pakistan Govern-
ment have ~·  
tional operators on apecifled routes. 

(c) The requisite information is. 
contained in the enclosed statement. 




